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ITEM NO.3               COURT NO.8               SECTION X

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil)  No(s).  1022/1989

ALL INDIA JUDGES ASSOCIATION & ORS.                Petitioner(s)

                                VERSUS

UNION OF INDIA & ORS.                              Respondent(s)

(ONLY  IA  NOS.23985  OF  2023  AND  I.A.  Nos.  121642/2018,  I.A.
No.5933/23  in  I.A.  NO.121642/2018,  I.A.  No.162247/2018,
162248/2018,  162199/2018,  and  162201/2018  TO  BE  LISTED  AS  PER
COURT'S  ORDER  DATED  07.02.2023

As per mentioning order dated 15.02.2023 - IA Nos. 93974 of 2019,
72900, 73015, 40695 and 50269 of 2021 and 201893 of 2022 also to be
listed on 28.02.2023 
 IA No. 50269/2022 - APPLICATION FOR PERMISSION
 IA No. 5933/2023 - APPROPRIATE ORDERS/DIRECTIONS
 IA No. 121642/2018 - CLARIFICATION/DIRECTION
 IA No. 72900/2021 - CLARIFICATION/DIRECTION
 IA No. 93974/2019 - CLARIFICATION/DIRECTION
 IA No. 162248/2018 - CLARIFICATION/DIRECTION
 IA No. 162201/2018 - CLARIFICATION/DIRECTION
 IA No. 23985/2023 - INTERVENTION APPLICATION
 IA No. 162247/2018 - INTERVENTION APPLICATION
 IA No. 162199/2018 - INTERVENTION APPLICATION
 IA No. 40695/2021 - INTERVENTION/IMPLEADMENT
 IA No. 201893/2022 - MODIFICATION
 IA No. 73015/2021 - MODIFICATION OF COURT ORDER)
 
Date : 28-02-2023 These matters were called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE B.R. GAVAI
         HON'BLE MR. JUSTICE VIKRAM NATH
         HON'BLE MR. JUSTICE SANJAY KAROL

For Petitioner(s)
                    Mr. Akhilesh Kumar Pandey, AOR
                   Mrs. Amita Gupta, AOR
                   Mr. Rakesh Dahiya, AOR
                   Mr. A. Venayagam Balan, AOR
                   Mr. Abhijit Sengupta, AOR
                   Mr. Pravir Kumar Jain, AOR                   
For Respondent(s)
                    Ms. A. Subhashini, AOR
                   
                   Mr. Ashok Parija, Sr. Adv.
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                   Mr. Shibashish Misra, AOR
                   
                   Mr. Ajay Kumar, AOR
                   Mr. Satish Kumar, AOR
                   Mr. T. V. Ratnam, AOR
                   
                   Mr. Arjun Garg, AOR
                   Mr. Aakash Nandolia, Adv.
                   Ms. Sagun Srivastava, Adv.
                   
                   
                   Mr. Apoorv Kurup, AOR
                   Ms. Nidhi Mittal, Adv.
                   
                   
                   Mr. Ashok Parija, A.S.G.
                   Mr. Sibo Sankar Mishra, AOR
                   Mr. Niranjan Sahu, Adv.
                   Mr. Debabrata Dash, Adv.
                   Mrs. Apoorva Sharma, Adv.
                   
                   Ms. G. Indira, AOR
                   
                   Mr. Anandh Kannan N., AOR
                   
                   
                   Mr. Gopal Jha, AOR
                   Mr. Shreyash Bhardwaj, Adv.
                   
                   Mr. M. Shoeb Alam, AOR
                   Mr. Karan Bharihoke, AOR
                   
                   Mr. M Vishnu Venkatesh, Adv.
                   Mr. P Rajaram, Adv.
                   Mr. M. A. Chinnasamy, AOR
                   Mr. C Raghavendren, Adv.
                   Mr. Ch Leela Sarveswar, Adv.
                   Mr. B Paramesh, Adv.
                   Mr. Saurabh Gupta, Adv.
                   Mr. V Senthil Kumar, Adv.
                   
                   Mr. Arun K. Sinha, AOR
                   Mr. P. K. Jain, AOR
                   Mr. K. R. Sasiprabhu, AOR
                   Mr. Radha Shyam Jena, AOR
                   Dr. Sushil Balwada, AOR
                   Mr. Parijat Sinha, AOR
                   
                   M/S. Arputham Aruna And Co, AOR
                   Mr. Avneesh Arputham, Adv.
                   Ms. Anuradha Arputham, Adv.
                   Mr. Ankit Sharma, Adv.
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                   Mrs. Anjani Aiyagari, AOR
                   Mr. K.sriram, Adv.
                   Dr. M.thirupathi Reddy, Adv.
                   
                   M/S.  Corporate Law Group, AOR
                   Mr. Sunil Fernandes, AOR
                   
                   Mr. K M Nataraj, A.S.G.
                   Mr. Wasim Quadri, Sr. Adv.
                   Mr. T A Khan, Adv.
                   Mr. B K Satija, Adv.
                   Mr. Nalin Kohli, Adv.
                   Mr. Sharath Nambiar, Adv.
                   Mr. Arvind Kumar Sharma, AOR

Mr. Merry S. Mathew, Adv. 
Mr. S.K. Rajora, Adv. 
Ms. Niharika Dewivedi, Adv. 
Ms. Kajal Kumari, Adv. 
Ms. Shweta Sand, Adv. 
Mr. Ravish Kumar Goyal, Adv. 
Mr. E. Vinay Kumar, Adv. 
Mr. Nitin Sharma, Adv.                    

                   Mr. Naresh K. Sharma, AOR

                   Mr. Anil Nag, AOR
                   Mr. Kishan Datta, AOR
                   Mr. Romy Chacko, AOR
                   Ms. A. Sumathi, AOR
                   M/S. Gagrat And Co, AOR
                   Mr. Pravir Choudhary, AOR
                   Ms. N. Annapoorani, AOR
                   Mr. V. K. Sidharthan, AOR
                   Mr. Manish K. Bishnoi, AOR
                   Mr. M. Veerappa, AOR
                   Mrs.  V. D. Khanna, AOR
                   Mr. Mukesh K. Giri, AOR
                   Mr. Sanjay Jain, AOR
                   Mr. T. V. George, AOR
                   Mr. K. Ram Kumar, AOR
                   
                   Mr. T. G. Narayanan Nair, AOR
                   Ms. Swathi.h. Prasad, Adv.
                   
                   Mr. Chander Shekhar Ashri, AOR
                   Mr. Ratan Kumar Choudhuri, AOR
                   Mr. Alok Kumar, AOR
                   Ms. Hemantika Wahi, AOR
                   Mr. T. L. Garg, AOR
                   Dr.  J. P. Dhanda, AOR
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                   Mr. V. N. Raghupathy, AOR
                   
                   Mr. T. Harish Kumar, AOR
                   Mr. Guntur Prabhakar, AOR
                   Mr. S. R. Setia, AOR
                   
                   Mr. Krishnanand Pandeya, AOR
                   
                   Mr. Kamal Mohan Gupta, AOR

Mr. Amber Shehbaz Ansari, Adv. 
Mr. Sagar Roy, Adv. 
Mr. Sandeep Lamba, Adv. 
Mr. Shashi Kumar, Adv. 
Mr. Hari Singh, Adv. 
Mr. Onkar Singh, Adv. 
Mr. Om Prakash, Adv. 

                   Mr. Sanjay Sharawat, AOR
                   Mr. Gopal Singh, AOR
                   Mr. S. K. Bhattacharya, AOR
                   
                   Mrs. D. Bharathi Reddy, AOR
                   
                   Ms. Meera Mathur, AOR
                   Mr. Dharmendra Kumar Sinha, AOR
                   Mr. G. Prakash, AOR
                   
                   Mr. Sunil Kumar Jain, AOR
                   Ms. Rashika Swarup, Adv.
                   
                   Mr. Rakesh K. Sharma, AOR
                   
                   Mr. Praveen Swarup, AOR
                   Mr. Praveen Swarup, Adv.
                   Mr. O.p.  Harsh Singh Munday, Adv.
                   Ms. Pratishtha Majumdar, Adv.
                   Ms. Payal Swarup, Adv.
                   Mr. Devesh Maurya, Adv.
                   
                   Mr. Abhisth Kumar, AOR
                   Mr. Gopal Balwant Sathe, AOR
                   Mr. Surya Kant, AOR
                   
                   Mr. Ashok Kumar Singh, AOR
                   Mr. Shantwanu Singh, Adv.
                   Ms. Pragya Singh, Adv.
                   Mr. Sunny Singh, Adv.
                   Mr. Akshay Singh, Adv.
                   
                   
                   Ms. Kumud Lata Das, AOR
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                   Mrs. Indu Kaul, Adv.
                   Mr. Harsh Ajay Singh, Adv.
                   Ms. Pooja Rathore, Adv.
                   
                   Mr. P. V. Dinesh, AOR
                   Mrs. Bina Gupta, AOR
                   Mr. R. Sathish, AOR
                   Mrs. Revathy Raghavan, AOR
                   Mr. Rajiv Mehta, AOR
                   Mr. P. V. Yogeswaran, AOR
                   Mr. B. D. Sharma, AOR
                   Mr. R. N. Keswani, AOR
                   Mr. Jitendra Mohan Sharma, AOR
                   
                   Mr. P. I. Jose, AOR
                   Mr. Ravi Sagar, Adv.
                   Mr. P.i. Jose, Adv.
                   
                   Mr. T. Mahipal, AOR
                   Mr. Ajit Pudussery, AOR
                   Mr. Raj Kumar Mehta, AOR
                   Mr. Haresh Raichura, AOR
                   
                   Ms. Asha Gopalan Nair, AOR
                   Mr. Anjani Kumar Singh, Adv.
                   Ms. Nivedita Nair, Adv.
                   
                   M/S.  Parekh & Co., AOR
                   Mr. Ashok Mathur, AOR
                   Mr. Pradeep Misra, AOR
                   Ms. S. Janani, AOR
                   
                   Mr. Anil Shrivastav, AOR
                   
                   Mr. Kanhaiya Priyadarshi, AOR
                   Mrs. Anil Katiyar, AOR
                   Mr. P. Parmeswaran, AOR
                   Mr. Ranjan Mukherjee, AOR
                   Mr. Prashant Kumar, AOR
                   Mr. Rajesh Srivastava, AOR
                   
                   Mr. Mahfooz Ahsan Nazki, AOR
                   Mr. Polanki Gowtham, Adv.
                   Mr. K V Girish Chowdary, Adv.
                   Ms. Rajeswari Mukherjee, Adv.
                   Mr. T Vijaya Bhaskar Reddy, Adv.
                   Mr. Shaik Mohamad Haneef, Adv.

Mr. Chandan Mishra, Adv. 
                   
                   Mr. Chanchal Kumar Ganguli, AOR
                   Mr. Ashutosh Dubey, AOR
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                   Mr. Abhinav Mukerji, AOR
                   Mr. Akshay C. Shrivastava, Adv.
                   Mrs. Bihu Sharma, Adv.
                   Ms. Pratishtha Vij, Adv.
                   
                   
                   Mr. Smarhar Singh, AOR
                   Ms. Shweta Kumari, Adv.
                   Mr. Jai Krishna Singh, Adv.
                   Mr. Kushal Kumar, Adv.
                   Mr. Chandra Pratap, Adv.
                   Mr. Manoj Kumar, Adv.
                   
                   
                   Mr. P. S. Sudheer, AOR
                   Mr. Rishi Maheshwari, Adv.
                   Mr. Bharat Sood, Adv.
                   Ms. Anne Mathew, Adv.
                   Ms. Shruti Jose, Adv.
                   
                   Mr. G. N. Reddy, AOR
                   Mr. Amrish Kumar, AOR
                   
                   Mr. Sanjay Kumar Tyagi, AOR
                   Mr. Sanjay Kumar Tyagi, Adv.
                   Mr. Sandeep Singh, Adv.
                   Mr. Ajay Kumar Pandey, Adv.
                   Mr. Prabhat Kumar Rai, Adv.
                   Mr. Mimansak Bhardwaj, Adv.
                   
                   
                   Mr. Narendra Kumar, AOR
                   Mr. Raghvendra Kumar, Adv.
                   Mr. Anand Kumar Dubey, Adv.
                   Mr. Amit K Pateriya, Adv.
                   Mr. Sunil Saraogi, Adv.
                   
                   
                   Dr. Manish Singhvi, Sr. Adv.
                   Mr. Apurv S., Adv.
                   Mr. Arpit Parkash, Adv.
                   Mr. D. K. Devesh, AOR
                   
                   Ms. Radhika Gautam, AOR
                   Mr. Rajiv Ranjan Dwivedi, AOR
                   
                   Mr. Chirag M. Shroff, AOR
                                      
                   Mr. Maibam Nabaghanashyam Singh, Adv.
                   Mr. Mahesh Thakur, AOR

Mr. B.H. Marlapalle, Sr. Adv.                 
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                   Mr. Dilip Annasaheb Taur, AOR
Mr. Avinish Kumar Saurabh, Adv. 
Mr. Ramnesh Kumar Sahu, Adv. 

                   
                   Mr. K.M.Nataraj, A.S.G.
                   Mr. Shreekant Neelappa Terdal, AOR
                   Mr. Neeraj Kr.sharma, Adv.
                   Mr. Vatsal Joshi, Adv.
                   Mr. Kanu Agrawal, Adv.
                   
                   Mr. Adarsh Upadhyay, AOR
                   
                   Mr. Satish Pandey, AOR
                   Mrs. Seema Patnaha, Adv.
                   Mr. Akbar Ali, Adv.
                   Ms. Sadiya Shakeel, Adv.
                   Ms. Megha Singh, Adv.
                   Mr. Harendra Kumar Sharma, Adv.
                   Mr. Harshit Jain, Adv.
                   Mr. Anirudh Bankura, Adv.
                   
                   
                   Mr. Shailesh Madiyal, AOR
                   Mr. Vaibhav Sabharwal, Adv.
                   Mr. Akshay Kumar, Adv.
                                      
                   Ms. Preetika Dwivedi, AOR
                   Mr. Abhishek Mohanty, Adv.
                   
                   Mr. Braj Kishore Mishra, AOR
                   
                   Mr. Sumeer Sodhi, AOR
                   Mr. Prannoy Joe Sebastian, Adv.
                   
                   
                   Mr. Maibam Nabaghanashyam Singh, AOR
                   Mr. Shakti K Pattanaik, Adv.
                   Mr. Sanjeev Kumar Verma, Adv.
                   
                   
                   Mr. Raj Bahadur Yadav, AOR
                   Mr. K M Natraj, A.S.G.
                   Mr. Wasim Qadri, Sr. Adv.
                   Mr. T A Khan, Adv.
                   Mr. B K Satija, Adv.
                   Mr. R R Rajesh, Adv.
                   Mr. Sharath Nambiar, Adv.
                   
                   Mr. Anando Mukherjee, AOR
                   
                   Mrs. D. Bharathi Reddy, AOR
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                   Ms. Manju Jetley, AOR
                   
                   Mr. Jaideep Gupta, Sr. Adv.
                   Mr. Kunal Chatterji, AOR
                   Ms. Maitrayee Banerjee, Adv.
                   Mr. Rohit Bansal, Adv.
                   Ms. Kshitij Singh, Adv.
                                      
                   Ms. Astha Sharma, AOR
                   Mr. Srisatya Mohanty, Adv.
                   Mr. Sanjeev Kaushik, Adv.
                   Ms. Mantika Haryani, Adv.
                   Mr. Shreyas Awasthi, Adv.
                   Mr. Himanshu Chakravarty, Adv.
                   Mr. Bhanu Mishra, Adv.
                   Mr. Devvrat Singh, Adv.
                   Ms. Muskan Surana, Adv.
                                      
                   Mr. Siddharth Sangal, AOR
                   Ms. Nilanjani Tandon, Adv.
                   Mr. Chirag Sharma, Adv.
                   Mr. Lalit Allawadhi, Adv.
                   Ms. Richa Mishra, Adv.
                                      
                   Mr. Siddharth Bhatnagar (A.C.) Sr. Adv.
                   Mr. Ankit Yadav, AOR
                   Mr. Aditya Sidhra, Adv.
                   Ms. Pracheta Kar, Adv.
                   Mr. Nadeem Afroz, Adv.
                   Ms. Prakriti Rastogi, Adv.
                   Mr. Gajjala Bhaskar, Adv.
                   
                   Ms. Aswathi M.k., AOR
                   
                   Mr. V. N. Raghupathy, AOR
                   
                   
                   Ms. Kavita Jha, AOR
                   Mr. Aditeya Bali, Adv.
                   
                   
                   Mr. K. Rajeev, Adv.
                   Mr. Bijo Mathew Joy, AOR
                   Ms. Niveditha  R Menon, Adv.
                   
                   
                   Mr. Pukhrambam Ramesh Kumar, AOR
                   Mr. Karun Sharma, Adv.
                   Ms. Anupam Ngangom, Adv.
                   
                   Mr. T. V. Ratnam, AOR
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                   Mr. Nishe Rajen Shonker, AOR
                   Mr. Abraham C. Mathew, Adv.
                   Mrs. Anu K Joy, Adv.
                   Mr. Alim Anvar, Adv.
                   
                   Mrs. Pragya Baghel, AOR
                   
                   Mr. Anandh Kannan N., AOR
                   
                   
                   Mr. Sahil Tagotra, AOR
                   Mr. Abhishek Pandey, Adv.
                   Mr. Gajendra Negi, Adv.
                   Ms. Sakshi Garg, Adv.
                   
                   
                   Mr. Avijit Mani Tripathi, AOR
                   Mr. T.k. Nayak, Adv.
                   Ms. Marbiang Khongwir, Adv.
                   Mr. Kynpham V. Kharlyngdoh, Adv.
                   Mr. Daniellyngdoh, Adv.

Mr. Upendra Mishra, Adv. 
Mr. P.S. Negi, Adv. 

                                      
                   Mr. Ajay Pal, AOR
                   Mr. Mayank Dahiya, Adv.
                   Ms. Sugandh Rathor, Adv.
                   Ms. Bhupinder, Adv.
                   Ms. Aashna Gill, Adv.
                   
                   Mr. Vinod Sharma, AOR
                   
                   Mr. Tapesh Kumar Singh, AOR
                   Mr. Tapesh Kumar Singh, A.A.G.
                   Mr. Aditya Pratap Singh, Adv.
                   Mr. Prashant Bhardwaj, Adv.
                   Mr. Priyanshu Malik, Adv.
                   
                   Ms. Taruna Ardhendumauli Prasad, AOR
                   
                   Ms. Sujata Kurdukar, AOR
                   Mr. Shridhar Y Chitale, Adv.
                   Mr. Pranay Chitale, Adv.
                   
                   Mr. Ardhendumauli Kumar Prasad, AOR
                   
                   Ms. K. Enatoli Sema, AOR
                   Ms. Limayinla Jamir, Adv.
                   Mr. Amit Kumar Singh, Adv.
                   Ms. Chubalemla Chang, Adv.
                   Mr. Prang Newmai, Adv.
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                   Mr. Amit Anand Tiwari, A.A.G.
                   Dr. Joseph Aristotle S., AOR
                   Mr. Shobhit Dwivedi, Adv.
                   Ms. Devyani Gupta, Adv.
                   Ms. Tanvi Anand, Adv.
                   Ms. Nupur Sharma, Adv.
                   
                   
                   Ms. Savita Devi, Adv.
                   Mr. Shashank Singh, AOR
                   Mr. Ujjaval Kumar, Adv.
                   Ms. Monika, Adv.
                   
                   Mr. Shuvodeep Roy, AOR
                   
                   Mr. Sanjai Kumar Pathak, AOR
                   Mr. Arvind Kumar Tripathi, Adv.
                   Mrs. Shashi Pathak, Adv.
                   
                   
                   Mr. Purushottam Sharma Tripathi, AOR
                   Mr. Mukesh Kumar Singh, Adv.
                   Ms. Vani Vyas, Adv.
                   
                   Mr. Satyajeet Kumar, AOR
                   
                   Mr. Som Raj Choudhury, AOR
                   Ms. Shrutee Aradhna, Adv.
                   Mr. Prashant Kumar, Adv.
                   
                   
                   Ms. Archana Pathak Dave, Adv.
                   Ms. Deepanwita Priyanka, AOR
                   
                   Ms. Ranjeeta Rohatgi, AOR
                   Mr. Aravindh S., AOR
                   
                   Mr. Saurabh Mishra, A.A.G.
                   Ms. Ankita Choudhary, D.A.G.
                   Mr. Sunny Choudhary, AOR
                   Mr. Abhimanyu Singh, Adv.
                   Mr. Karan Bishnoi, Adv.
                   
                   M/S. PLR Chambers And Co., AOR
                   Mr. Malak Manish Bhatt, AOR

Mr. Rakesh Khanna, Sr. Adv. 
Mr. Sachin Jain, Adv. 
Mr. Ajay Kumar Agarwal, Adv. 
Mr. Rajeev Ranjan Dewedi, AOR

Mr. S. Udaya Kumar Sagar, AOR
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Mr. Lakshay Saini, Adv. 

Mr. Aadtiay A. Pande, AOR
Mr. Siddharath Dharmadhikari, Adv. 
Mr. Bharat Bagla, Adv. 
Mr. Sourav Singh, Adv. 

Mr. Manjit Singh Gill, Adv. 
Mr. Hitesh Kumar Sharma, Adv. 
Mr. Akhileshwar Jha, Adv. 
Ms. Yamini Sharma, Adv. 
Mr. Narendra Pal Sharma, Adv. 
Mr. Amit Kumar Chawla, Adv 
Ms. Sawati Singh Gill, Adv. 

                   

          UPON hearing the counsel the Court made the following
                             O R D E R

I.A. No. 121642 of 2018, I.A. No. 5933 in I.A. No. 121642 of 2018,
I.A. No. 162247 and 162248 of 2018 and I.A. Nos. 162199 and 162201
of 2018 

1. Mr. Sidhartha Bhatnagar, learned Amicus Curiae has placed on

record  a  note  containing  the  status  with  regard  to  the  actual

disbursement of pension to the Retired Judicial Officers.

2. Vide our order dated 07.02.2023, we had perused the note of

the learned Amicus curaie and recorded that the various States had

complied with the direction issued by this Court.

3. We had also placed on record our appreciation to the said

State Governments.

4. In so far as the State Governments which had not complied with

our directions in letters and spirit, we had granted them time by

way of last chance to file affidavit by 24.02.2023.

5. We  had  further  directed  that  in  the  event,  the  State

Governments  do  not  comply  with  our  directions,  the  Chief

Secretaries  of  the  State  Governments  shall  remain  personally

present in this Court.
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6. In  compliance  of  the  aforesaid  directions,  various  State

Governments have filed their affidavits. Learned Amicus Cuarie has

placed  on  record  a  chart  showing  the  averments  made  in  the

affidavit(s).

7.  From the said chart, it is clear that State of Jharkhand,

Karnataka, Kerala, Maharashtra, Manipur, Punjab, Rajasthan, Uttar

Pradesh, Telangana, Tamil Nadu, Madhya Pradesh and Uttarakhand have

substantially complied with the directions.

8. Though, this has been done belatedly, we place on record our

appreciation  to  the  learned  Standing  Counsel  for  pursuing  the

matter and the State Governments for complying with the orders.

10. A  problem  of  non-compliance  appears  to  be  only  with  the

Government of NCT of Delhi and the State of Sikkim.

11. Insofar as the Government of NCT of Delhi is concerned, it

appears that there has been some confusion at the level of the

Registry of the High Court and the office of Principal District &

Session Judge (HQ). 

12. The  perusal  of  the  affidavits  placed  on  record  by  the

Government of Delhi would reveal that though Government of NCT of

Delhi initially proceeded to pursue the matter, it appears that the

office of the Principal District Judge (Headquarter) was under some

erroneous impression.

13. However, that has now been clarified and vide letter dated

23.02.2023, the matter has been referred to the Ministry of Home

Affairs, Government of India.

14. Shri Wasim S. Quadri, learned senior counsel appearing for the

Government of NCT of Delhi submits that the actual disbursement to
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the beneficiaries will be made within a period of 10 days from

today.

15. After the actual disbursement is made, the Government of NCT

of Delhi shall file an affidavit in compliance thereof.

16. Insofar  as  the  State  of  Sikkim  is  concerned,  though  the

affidavit has been filed in December, 2022, it does not clearly

mention the actual position with regard to actual disbursement. We

grant  two  weeks’  time  to  the  State  of  Sikkim  to  file  fresh

affidavit placing on record the actual position with regard to the

disbursement.

I.A. No. 201893 of 2022

1. This application has been filed by the learned Amicus Curiae

with basically two prayers: 

(i). That  the  LDCE  quota,  which  was  initially

determined at 25% and subsequently reduced to 10% should

be restored to 25%.

(ii). That  the  minimum  requirement  of  having  an

experience of 5 years as a Civil Judge (Senior Division)

should be brought down to 2 years.

2. We issue notice to all the State Governments and the High

Courts, returnable on 18.04.2023.

3. All the High Courts and the State Governments shall file their

response  on  or  before  04.04.2023  with  an  advance  copy  to  the

learned Amicus Curiae.

4. It  is  made  clear  that  in  the  event  any  of  the  State

Governments or the High Courts do not file their response aforesaid
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period, it shall be presumed that they are in agreement with the

suggestions made by the learned Amicus Curiae.

I.A. Nos. 72900, 73015 and 40695 of 2021, 50269 of 2022

Issue notice to the State of Maharasthra and the Bombay High

Court, returnable on 18.04.2023. 

Mr. Sandeep Deshmukh, learned counsel waive notice for the

Bombay High Court and Mr. Aniruddha A. Pande, learned counsel waive

notice for the State of Maharashtra. 

I.A. No. 93974 of 2019

List this application on 18.04.2023. 

IA No. 23985 of 2023

1. Before passing any orders in this application, we find that it

will be appropriate that the view of the State Governments and the

High Courts are obtained. 

2. Issue  notice  to  the  Chief  Secretaries  of  all  the  State

Governments  and  the  Registrar  General(s)  of  the  High  Courts,

returnable on 18.04.2023. 

3. We are, however,  prima facie,  of the view that the ratio of

1/3rd   of the Judges who are elevated from the service cadre and

2/3rd of  the  Judges  who  are  elevated  from  the  Bar  needs  to  be

maintained. 

4. We request the High Courts to take into consideration this

aspect of the matter while recommending the names for elevation.  

(DEEPAK SINGH)                                  (ANJU KAPOOR)
COURT MASTER (SH)                               COURT MASTER (NSH)
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